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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 30th September 2010

S.0. 2390(E).—In exercise of the powers conferred by clause (b) of sub-section (1) of Section 12 and Section 13
of the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules, 1986, the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
Ministry of Environment and Forests, number S. O. 1174 (E), dated the 18th July, 2007, namely :—

2. In the Table to the said notification :— (i) for serial numbers 18 and 22 and the entries relating thereto, the
following serial numbers and entries shall be substituted, namely :—

(1) (2) (3) (4)

*“18 M/s. Konark Reseach Foundation, (1) Dr. Laila S. Rajwani 30-9-2010
Plot No. 338/1, Behind Patei Cricket (2) Mr. Mahesh C. Patel to
Around, Kachigam, Daman-396210 (3) Mr. Bhanu J. Patel 29-9-2015
(Daman & Diu)

22 MJs. Precitech Laboratories, Commercial (1) Dr.H. M. Bhatt 30-9-2010
Plot No. C-5/27, GIDC Lstate, Bhanujyot (2) Mr. Y. P. Joshi to
Complex, Ist Floor, Opp. Oriental Insurance  (3) Mr. Prashant R. Bhidkar 29-9.2015™;

Co., Near GIDC Char Rasta, Vapi-396195 (4) Mr. Rujul H. Bhatt
Distt.-Valsad (Gujarat)

(ii) after serial number 85 and the entries relating thereto, the following serial number and entries shall be inserted, namely:—

(1) (2) (3) (4)

“86 MJs. Care Labs, Plot No. 1, 3rd Floor, Sai (1) Mr. P.M.N. Prasad
Sadan Complex, Shivaganga Colony, L.B. 2) Mr.C.N. Chari 30-9-2010
Nagar, Hyderabad-500074 (3) Mrs. P. Mamatha t029-9-2015”

(Andhra Pradesh)

[F.N0.Q.-15018/7/2003-CPW]
RAJNEESH DUBE, Jt. Sccy.

Note :—The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174 (E), dated the
18th July, 2007 and subsequently amended vide notification numbers S.0. 1539 (L), dated the 13th September,
2007,S5.0.1811(E), dated the 24th October, 2007, S.0. 55 (E), dated 9th January, 2008, S.0O. 428 (E), dated the 4th
March, 2008, S.O. 865 (E), dated the 11th April, 2008, S.0. 1894 (E), dated the 3 1st July, 2008, S.0. 2728 (E),
dated the 25th November, 2008, S.0. 1356 (E) dated the 27th May, 2009, S.0O. 1802 (E) dated the 22nd July, 2009,
S.0. 2399 (E), dated the 18th September, 2009, S.0. 3122 (E), dated the 7th December, 2009,
S.0.3123 (E) dated the 7th December, 2009, S.0. 142 (E), dated the 21st January, 2010, S.0. 619 (E), dated the
19th March, 2010 and S.0. 1662 (E), dated the 13th July, 2010.
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